
E A HATI HI WAHA
(HIGH COURT OF ASSAM: NAGALAND: I{IZORAM AND ARUNACHAL PRADESH)

NOTIFI CATION

Dated: Guwahati, the 24h of November, 2023

NO. HC .vtr-a4t2020t I1477 lA ### On the recommendation of the

Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to direct

all the Judicial Officers of Assam, Nagaland, lYizoram and Arunachal Pradesh to

participate in the Judicial Knowledge Enhancement Programme on 09-12-

2O23 from 9:3O A.M. onwards as per the following schedule:

Date Time NominatgDarticipa Mode of traininnts
Physically to be
present at the

ludicial Academy,
Assam

09-t2-2023

9:30 A.M.
to

10:30 A.M

9:30 A.M.
to

1:00 P.M.

All ludicial Officers of
Kamrup (M) and Kamrup

All ludicial Officers of Assam

[except Kamrup (M) and
Kamrup districtsl, Nagaland,

fulizoram and Arunachal
Pradesh

Judicial Officers as
mentioned in Flag 'A'

Through virtual
mode

Physically to be
present at the

Judicial Academy,
Assam

The ludicial Officers nominated to attend the programme physically are to

report at the ludicial Academy, Assam, by 9:00 A.M. positively on 09-12-2023.

The link for the training programme ls as follows:

httos: / /bit.lv/49SWShu
By Order,

Sd/- S.Dhar
REGISTRAR ('UDICIAI)

Memo No. HC. vrl/84/202o1 I t 47 *rtStZlA Dated: 24-11-2o23
Copy to:

1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

2. The Secretary to the Govt. of Nagaland, Justice and Law Department,

Kohima, Nagaland.

3. The Secretary to the Govt. of Mizoram, Law and Judicial Department,

Aizawl, Mizoram.



4. The Secretary to the Govt. of Arunachal Pradesh, Law, Justice and

Legislative Department, Itanagar, Arunachal Pradesh.

5. The Principal Accountant General (A&E), Assam, Beltola, Guwahati for

information and necessary action.

(The Officerc are plaed on deputation for the ptogram on

condition that (a) the Officers will be heated as on duty during

the training period & (b) they will be entitld T.A. & D.A. as

admissible under tfie Rules).

6. The Registrar (Vig. / Admin. /Estt.), Gauhati High Court, Guwahati.

7. The Registrar-cum-Principal Secretary to Hon'ble the Chief lustice

(Acting), Gauhati High Court, Guwahati.

8. The Registrar, Gauhati High Court, Kohima Bench, Kohima / Aizawl

Bench, Aizawl / Itanagar Permanent Bench, Yupia.

(He is rquested to inform the concernd Judicial Offierc
of his State about this Notification arcodingly).

9. The District and Sessions Judges of Assam
(He / ghe is rquested to infor',n all the -ludicial Officerc

under his / her @nfiol about this Notifiation).
10. The Secretary, Gauhati High Court Legal Services Committee.

11. The Member Secretary, Assam State Legal Servhe Authority / Nagaland

State Legal Service Authority / Mizoram State Legal Service Authority /
Arunachal Pradesh State Legal S€rvice Authority.

(He / She is requested to inform all the Grade-II & fiI
Judicial Offrcerc under his / her @ntrol abut this Notification).

12. The Principal Judge, Family Court, Barpeta / Cachar / Dhubri / Kamrup

(M) No. 1, No. 2 & No. 3 / Nalbari .

(He / She is requestd to inform all the Offrcerc under his

/ her antrul about this nlotifrcation).

13. The Presiding Officer, Industrial Tribunal, Guwahati / Dibrugarh / Cachar.

Kamrup (M) No. 1,2&3/Nagaon/Nalbari / Sonitpur.

15. The Presiding Officer, Labour Court, Dibrugah / Kamrup (M).

16. The Special Judge-cum-Judge, Designated Court, Assam.

17. The Special Judge, Assam.

18. Tlrc Spcuiol JuJgc, I,JDPS Cour L, Guwalratl, Assarrr.



19. The Special ludge, CBI & NIA, Guwahati, Assam.

20. The Special Judge, CBI, Addl. Court No. t, 2 & 3, Guwahati, Assam.

21. The Chief Judicial Magistrates of Assam

(He / She is rcquerted to inform all the Grade-If & fif
Judicial Offiers under his/her control about this Notifrcation)

22. The Project Manager, Gauhati High Court, Guwahati.

(He is ,equerted b upload the notifi@tion immdiately in
the ofllcial website of the Gauhati High Court, Guwahati).

23. The Administrative Officer, Judicial Academy, Assam with a request to
place the Notafication before the Hon'ble Director, Judicia!
Academy, Assam.

24. The Private Secretary to Hon,ble Mr. lustice N4anash Ranjan pathak,

Gauhati High Court, Guwahati for his Lordshipt kind information..

25. The C.A. to the Registrar General, Gauhati High Court, Guwahati.
rTHE LIST OF OFFICERS HEREINABOVE IS NOT NECESSARILY IN ORDER OF SENIORTTY]
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Flag-A

Designation and place of Posting
Name of the OfficersSl. No.

Special ludge, CBI & NIA, Assam
Shri Sanjeev Kumar Sharma1

Special ludge, CBl,

KamruP (M)

Addl. Court No. 1,Assam,
Shri Binod Kumar Chetriz

Kamrup (M)

Addl. Court No. 2,
Special Judge, CBI, Assam,

Shri Biswajit Cha kraborty

Kamrup (M)

Addl. Court No. 3,
Special Judge, CBi, Assam,

Shri Aminuar Rahman4

Special ludge, Assam, Kamrup (M)
Shri Dipak Thakuria5

Presiding Officer

Tribunal cum
/Judge, Labour

EmploYees'In

Court cum Wakf

surance Court,

KamruP (M)

Smti Bijay Lashmi Borua h6

lflDunalIndustrialPresiding Officer/ludge,
Cout, KamruP (M)

Shri MadhurjYa NaraYan7

PrinciPal Judge, Family Court No. 1, KamruP (M)
Shri SatYajit Khoun d8

Addl. District & Sess dge (FTC) No. a,ions Ju

KamruP (M)
Smti Manju Bordoloi9

POCSO, KamruP (M)

Special Judge,Addl. Sessions Judge -cum-
Smti Audri Bhattacharyya10.

Special Judge,Addl. Sessions Judge -cum-

POCSO, KamruP
Smt! Munmun B. Sarma11

Counsellor, Fami L, KamruP (M)ly Court No.
Shri Obang MizeL2,

Counsellor, Fami 3. Kamrup (U)ly COURT No.
Smti Meenakshi Sarma h13


